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CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPAL BENCH 

Original Application No.3335 of 2002 

New Delhi 	this the 27th day of October, 2003 

HON'BLE MR.KULDIP SINGHMEMBER(JUDL) 
HON BLE MR. S. K. NA K MEMBER (A.) 

v.K. Madhaven  

S/o Late Shri Kanda. aged 58 years 	7 \ Working as Asst. Armament Supply Officer 

Residing at H-364 
Saroj in i Nagar 
New De I h i - 110 023. 	 . . . .App I cant 

By Advocate: None. 

Versus 

lJniori of India through 
the Secretary, 
Ministry of Defence. 
South Block, 
New Delhi-liD Oil. 

The Chief of the Naval Staff 
Naval Headquarters. 
New Delhi-HO Oil. 

The Secretar)'. 
Department of Expenditure, 

Miriistryot Finance, 

South Block, 
New Delhi-HO Oil. 	 . .Respondents 

By Advocate: None. 

0 R 0 E R(ORAL) 

B' Honhle Mr.Kuldip Singh.Member(.JudI) 

None present for the appl cant even on the 

second cal I . 	Even on the late date of 	hearing. 	i.e.,  

10.10.2003 	none 	was present 	for 	the 	appl cant. 

Accordingly. the OA is dismissed for default and 

non-proseciit ion. 

(S . K 	 ( K U iDIPSIN H 

MEMBER (A) 	 . MEMBER(JJDL) 
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